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AUDAMAN AND NICOBAR ALMLHISTRATION,
SECRETARIAT
Port Blair,. the §2A~April,ﬁ984.
NOTIFTIGCA T*l“%:g//’/
: No. I'.No.1=-324/82~TW, In exercise of
the powers conferred by sub-section(1) of Section 3 of

the Andaman and Nicobar Islands(Protection of aboriginal
Tribes) Regulation, 1956 (Regulation No.3 of 19%6),

the Lt.Governor( Administrator), Andaman and Nicobar
Islands hereby makes the following amendments to the
Notification No.107/79 F.N0:40-243/76=T% dated 19th
July,1979 and published in Andaman and Nicobar Gazette
Ho.107/72 dated 19.7.1979.

AMELDMENRG®

After the pars under the heading
"South Andaman" of the above said Notifiecation,
the following. shall be inserted:-

"The e¢ntire area on the eastern side of
[ Andaman Trunk Road alignment from Putatang
creek upto 110 Km of indeman Trunk Road

' extending upto the sea on enstern gide".

By Order,
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Assistant Commissioneﬁ 'W ) .
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Uapy to:= [t
1. The Mannger, Government tress, Port Blair.with the

fedlesy Ehu% the Notilticabtion may be published 1n
the Bxtra ordinary issuc ol Andaman snd Nicobar
Gazectte forthwith and 10 copies of the relevant
Cazette in which this Notification is published
may kindly be supplied to Tribal Jelfare Cell in
the Secretariat.

2. The Chief Conservator of ‘Forests, Andnmin and

Nicobar lslands, Port Blair.

5,  The Deputy Ccmmissioner, Andamans i gtriat,
Port Blair,

4. The Inspector General of Police, fndaman aru
Nicobar Islands, Port Blair.



